
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI I]ENCTI

MA 25612017 in CP-193(MB)/2017

CORAN4: SHITI B.S.V. PI{AKASH KUMAR
MEMBER (])

SIIRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDEIT SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 28.08.2018

NA]\4E OI'I'HE I)A IITI F]S: Kirloskar Industries Ltd. & Ors.

r,/s.

Kirloskar IJrothers Ltd. & Ors.

SECTION :247-242 of the Companies Act,2013

ot{uEI{

At request of the Petitioner's Counsel, list this matter on 22.10.2018.

RAVIKUMAR DURAISAMY
Mtmbe r (1'echnical)

B.S.V. PRAKAS
Mernber (Jucticial)
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